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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAt 

BENCH, NEW DELHI. 

Execution Application No. 20/2024 

In 

Original Application No. 49/2020 

IN THE MATTER OF: 

Tullnder Katoch & Anr. 

Versus 

Appllcant(s) 

State of Uttar Pradesh & Ors. Respondent(s) 

. 
REPORT ON BEHALF OF HARYANA STATE POLLUTION CONTROL BOARD 

BY SANDEEP SINGH, REGIONAL OFFICER, HARYANA STATE POLLUTION 

CONTROL BOARD.,, FARIDABAO. 

MOST RESPECTFULLY SHOWETH: 

Backcround 

Hon'ble National Green Tribunal v1de order dated 17.11.2021 ~ad 

disposed of the OA by observing as under: 

"In view of above, the concerned authorities, including Municipal 

Corporation, Faridabad and lmgat,on Department, UP may continue 

efforts for maintaining the canal and the area in question free from 

garbage and sewage. The Irrigation Department, UP, Municipal 

Corporation, Faridabad and concerned PCBs/DMs may make individual as 

well as collective efforts, with the assistance of voluntary contribution of 

the citizens, including the petIt1oners, in the interest of environment and 
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public health. Help of any other authorities may also be taken as and 

when required." 

The applicant has filed present stating garbage and sewage Is still dumped 

on the spot In question and no effecti\le remedlal action has been taken. 

Factual Report. 

1. The Deputy Commissioner Farldabad had also intimated to all 

concerned stake holders/Departments for necessary compliance 

v,de letter no LFA/2783/G-1/2024 dated 16 07.2024 (Copy 

attached as Annexure-1) 

2. That the inspection of the area in question has been earned out by 

the concerned field officer of HSPCB on dated 16.07.2024 and 

dunng inspection, it was found that there Is low line area adJacent 

to Agra Canal havmg approximate length of one kilometer which is 

converted mto ponds due to sewage/surface water disposal coming 

from the residential colony named as Indra Complex, Sector 87, 

Faridabad It was also found that there are 06 major points by which 

sewage/surface water 1s coming from Indira Complex Sector-87 and 

directly dumped into the low lying open area adjacent to Agra Canal 

through concrete pipeline, which ultimately gets converted mto 

ponds 

3. That, HSPCB has written a letter to the Commissioner, Munte1pal 

Corporation, Farldabad with a request to direct concerned officer to 

take action to stop the Disposal of Sewerage water and dumping of 

Solid Waste & apprise with the Action Taken Report within one 

week before the next date of hearing i.e. 25-07-2024 with the 

intimation to HSPCB. (Copy of letter is attached as Annexure-11) 
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4. That, on dated 23/07/2024 the area was again visited by the officer 
-

of HSPCB and it was observed that on some area, the MCF has 

cleared the garbage. 

Suaestions: 

1 The MCF should clear the area In question by lifting the waste 

and make provision to stop discharge of sewage near Agra Canal. 

2. The Irrigation Department, Agra Canal, Uttar Pradesh sho_uld 

maintain the area adjoining to Agra Canal in Faridabad D1stt by 

making provision for fencing/guards to stop the illegal dumping 

of the Municipal Waste and C & D waste. They may also plan for 

tree plantation/greenery by self or tn collaboration with nearby 

establishments or Govt of Haryana. 

Date:24.07 .2024 

Place· Faridabad 

--P -
Regional Officer, 

Haryana State Pollution Control Board 

Farldabad 
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